In view of the instrixtions of the Hon'ble High Cowrt contained in

letter No. 335 Spl./C.B-1{ dated 01.07.202] an Accessibility Committes consisting

the following is kereby constituted to resoive, on an ongoing basis, the issues/barriers

faced by the lawyers/litigants/Judges with disabilities in accessing courts filings,

Court websites and other facets of the judicial system as per the SOP of the Hon'ble

Apex Court.
Sr. | Name and Designation of the Contsct detafls Appointed
No. | Fudicial Officers and offlcials as
1. |Sh. Vima! Sapra, 88138-88506
Additional District & Sessions, | vimal saprar@indianj Chairman
Judge, Panipat
2. |Sh.Pardeep Choudhry,

Civil Judge (Senior Division),|pg

Panipat.

Sh. Parveen Kundu, Advocate,
Enrolment No. P/1843/2001,

Chamber MNo. 115, District
(being dizahled person)

Sh. Mohit Kashyap, Office
Clerk/DSA (Technical Expert)

80598-60497
mkashyapS@pmail.com

Sh. Suresh Sota,

99916-08452

Transtator of the Court of}sksotal971@¢mail.com

Sh.Amit Garg, ADJ, Panipat,
(being disabled person)

Member

Any accesaibility challenges faced by the disabled in accessing the

Justice system can be brought to the Committes aitention and the same must be dealt

with in a swift and eflective faghion, in a manner consistent with the Right of the

Person with Disabilitics Act, 2016 and the rules framed thereumder. A copy of this
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158 CONBEL et Is of the Committee shall be uploaded on the website of this

Sessions Division, for general information,

All concerned will be inforrped accordingly.
Date: 02.07.2021. A
(Manisha Batra)
District & Sessions Judge

Panipzt,
Endst No, /20541 ODated_0.1-07-3g;

Copy forwarded for information and DECSISArY action to.
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